
   
 

 
 

 
 

 

 
 

 

 

 

 

 

  

        
             

 

 

 

 

 

Arb Petn No. 1 of 2014 

BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH, 
CHIEF JUSTICE (ACTING) 

29.10.2014 

On joint request, let this matter be listed on 

04.11.2014. 

CHIEF JUSTICE 
(ACTING) 

dev 



   
 

 
 

 
 

 

 
 

 

 

 

 

 

 

 

  

        

             
 

 

 

 

 

Cont Cas(C) No. 10 of 2014 
IN WPC 370 of 2011 

BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH, 
CHIEF JUSTICE (ACTING) 

29.10.2014 

Learned counsel for petitioner prays for and is 

granted further ten days’ time to file affidavit in terms of 

earlier order. 

List on 10.11.2014. 

CHIEF JUSTICE 

(ACTING) 

dev 



 
 

 
 

 
 

 

 
 

 

 

 

 

 

 

 

 

  

        

             
 

 

 

 

 

Cont Cas(C)No. 22 of 2012 

BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH, 
CHIEF JUSTICE (ACTING) 

29.10.2014 

Registry is directed to issue notice to the Chief 

Secretary, Govt. of Meghalaya along with copy of the order 

dated 15.10.2014 to know the view of the State 

Government. 

List on 10.11.2014. 

CHIEF JUSTICE 

(ACTING) 

dev 



 
   

 
 

 
 

  

 
 

 

 
 

 

  

 

 

  

  

  

 

  

 

 

 

  

 

 

 

  

        
              
 

 

 

 

Cont Cas(C)No. 36 of 2012 
IN WP(C) No. 115 of 2011 

BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH, 
CHIEF JUSTICE (ACTING) 

29.10.2014 

Ms L Khiangte, learned counsel appears for the 

petitioner and Mr KP Bhattacharjee, learned counsel, 

represents the respondents. 

Looking to the inordinate delay in compliance of the 

order dated 29.02.2012 passed in WP(C) No. 115 of 2011 

for grant of relief(s) to the petitioner and his family for 

undergoing an ordeal consequent upon missing of his son 

Lalparmawia Lushai who was working as Havildar with 

Meghalaya Police and at the relevant point of time was 

posted with Turkish Embassy in Delhi in 2010, we are not 

inclined to accept the submissions on behalf of the State. 

The State is, however, granted further two weeks’ time to 

do the needful. 

List on 13.11.2014. 

CHIEF JUSTICE 
(ACTING) 

dev 



   
 

 
 

 
 

 

 
 

 

  

   

 

 

 

 

  

        
             

 

 

 

 

 

WP(C) No. 318 of 2014 

BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH, 
CHIEF JUSTICE (ACTING) 

29.10.2014 

Ms P Das, learned counsel has put in appearance on 

behalf of respondent No. 4. She prays for adjournment to 

file affidavit-in-opposition. 

List the matter on 13.11.2014. 

CHIEF JUSTICE 
(ACTING) 

dev 



   
 

 
 

 
 

 

 
 

 

 

 

 

  

        
             

 

 

 

 

 

WP(C) No. 346 of 2014 

BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH, 
CHIEF JUSTICE (ACTING) 

29.10.2014 

Learned counsel for State prays for adjournment. 

List the matter on 05.11.2014. 

CHIEF JUSTICE 
(ACTING) 

dev 



   
 

 
 

 
 

 

 
 

 

 

 

 

  

        
             

 

 

 

 

 

WP(C) No. 347 of 2014 

BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH, 
CHIEF JUSTICE (ACTING) 

29.10.2014 

Learned counsel for State prays for adjournment. 

List the matter on 05.11.2014. 

CHIEF JUSTICE 
(ACTING) 

dev 


